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CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC

IMPORTANCE
REPORTED INTRUSION BY TWO PAKIS-
TANI AIR FORCE MIRAGE AIRCRAFT INTO

KASHMIR
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THE MINISTER OF DEFENCE/
gy "3t (SHRI JAGIIVAN RAM):
Mr Deputy Chairman, Sir, two arrcraft
of the Pakistani Air Force mtruded
mnto Indian air space over the Kashmir
Valley around 1300 hours on July 20,
1971 A second intrusion took place
north of Jammu around the same hour

on July 21st The Pakistani aircraft
were spotted by our observation
system.

These are clear and deliberate viola-
tions of Indian air space by Pakistami
fighter aircraft The Government take
a serious view of these violations and
have lodged strong protests with the
Government of Pakistan demanding
effective steps to be taken by them to
prevent recurrence of such wviolations
The Government of India hold the
Government of Pakistan fully responst
ble for any consequences that may fol-
low from such hostile acts.

As the House 18 aware, the airfield
at Srmagar 1s being used principally for

cavil  purposes.  Qur obligations to
civihan aircraft 1mpose some liruta-
tions on us Appropriate measures

have been taken to deal with Pakistam
provocations and threats [ trust the
House will not wish me to deal with
this matter at length Tt will be
appreciated that a detailed discussion
will serve interests other than our own
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SHRI CHITTA BASU (West Bengal) :
It appears that the Pakistani airciaft was
on a reconnaissance flight How 1s 1t that
our radar system could not detect the
flight? Or 1s it that the flight was at a
very low level? If that 1s the case, may
I know from the hon Minister whether
the Government proposes to take any
steps 1 the matter of improving the
radar system of our country by further
sophistication of the system?

My second question 1s* Is he aware
of the fact—because, Sir, 1n a particular
press of Delhi it has been published to-
day—that the American airciaft which
are bemg used for carrying the Bangla
Desh refugees from the border areas
deep mnto Indian territory are also carry-
1ng photographic equipment and they
have also taken photographs of our De-
fence installations 1n the border areas?
If so, what steps does the Government
propose to take? It 1s also not an act on
the part of the U S. A, which js blata-
ntly anti-India. unfriendly and ho<tile?
Will the hon Minmster of Defence make
a categorical statement on this paiticular
point I have raised?
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Sir, may I also know whether he 1s
aware of the fact that the Chinese army
personnel are also being deployed m
Bangla Desh 1n the matter of crushing
and suppressing the freedom fighters of
Bangla Desh?

Lastly. Sir may I ask whether the
Government also apprehends that in
view of the fact that the Bangla Desh
freedom movement 1s reaching the final
stage ot victory, there 1s every possibility
of further mounting an offensive from
the side of West Pakistan on our country
also? If so, and 1if the Government ot
India also considers that the latest state-
ment of Yahya Khan for a general war
aganst India 1s any indication of 1t, are
we reall prepared to meet the situation
and go 1n all possible way to help the
Bangla Desh freedom fighters in the ma-
tter of vacating aggression from the
soileof Bangla Desh?

SHRI JAGIJIVAN RAM Sir as T
have stated, the activity of the treedom
fighters 1n Bangla Desh 1s increasing and
reaching a stage when the Pakistan aimy
finds 1ts harassment bv the Mukti Fauy
intolerable and as larger and larger areas
of Bangla Desh are being liberated from
the hold of the Pakistan army by the
Mukit Fauj people, Pakistan’s President
Yahva Khan 1s palpably lostng his bala-
nce and 1t 1s 1n that complex that he has
made that statement about war We
know how to deal with that and when
occasion arises we will deal with that
But let me make 1t clear to this House
that the Government of India 1s not go-
mg to do anything merely on provoca-
tion

So far as our observation system 1s
concerned, I may make it clear to the
House that our observation system did
function and we knew these aircraft in-
truding our air space As I have saiud
these Pakistani aircraft were observed
while mfruding our air space

SHRI GODEY MURAHARI (Uttar
Pradesh) Why were they not interce-
pted and brought down”

SHRI CHITTA BASU
they not shot down ?

Why were

SHRI JAGIIVAN RAM That 1 have
said in the statement 1tself, but the ques-
tion put was about our observation sys-
tem and I was saying that they were
noticed It was noticed by our observa-
tion system

5—10R §/71
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SHRI GODEY MURAHARI When
you noticed 1t, why were not our anti-
aircraft guns put to work or wny were
not our fighter planes sent to intercept?

SHR! CHITTA BASU 1 presume
that if our observation system did really
work then some kind of action might
have been taken by our Detence per-
sonnel

SHRI JAGIIVAN RAM 1 have
said that and 1 will again implore the
House to give me the mndulgence of not
talking of all facts, I will again implore
the House I can only assure the House
that the sanctity of security of the coun-
try 1s as sacred to those in charge of 1t
as anybody else

MR CHAIRMAN Mr

SHRI JAGIIVAN RAM  Sir, about
one or two pomts which have been
raised 1 will say  The House 1S aware
that America offered to provide trans-
port planes to transport evacuees from
Bangla Desh from the border areas to
some other areas Those planes operated
and they have fulfilled the task that they
had undertaken Allegations have been
made about therr indulging in photo-
graphy of defence mstallauons on the
border areas There 1s no truth i that
allegation

Mant

It has also been stated, I think, that
some Chinese personnel have been de-
»loyed in Banzla Desh to suppress the
Bangla Desh freedom movement 1 am
not aware of any Chinese troops having
come to Bangla Desh in recent times,
but before this movement started it 1s
known that Chinese troops were there
in East Bengal to train the Pakistant
army 1n certain tactical methods of war-
fare and, as far as my information goes,
those troops continue to be in Bangla
Desh, but whether they are taking part
in the suppression of the freedom move-
ment I cannot say—I cannot make any
categorical statement on that point But
the fact 1s that Chinese troops—which
were there before the movement start-
ed— are at present in Bangla Desh

SHRI A D MANI (Madhya Pra-
desh) The Mimster says that we should
not ask him questions which would
embarrass Indian security I would not
think of embarrassing him in regard to
this matter but the House 1s entitled to
information on certain powmnts The
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[Shri A. D. Mani.]

Pakistan: aircraft flew at lunch time and
it was over the awrport for 3 mnutes
The amrcraft also took a loop over the
arrport and 1t flew only at a height of
500 feet. These facts are there, If these
facts are true, we would like to tell the
Defence Mimster—we do not want him
to answer the questtons about our De-
fence system—that there 1S something
lacking n the preparedness of our De-
fence svstem The question has also
been raised that in the Kashmir area
which has been the target cf Pakistant
aggression 1n the past, we should have
a continuous air alert system 1 would
like the Minister to assure us in view of
what has happened that there will be a
confinuous air alert, [ know 1n regard
to the radar screen I am told that at
about 500 feet these objects are not seen
but there should be continuous air afert
over Kashmur because any day Pakistan
may try to intrude in that area., I hope
the Minister would bear this in nund
and would also bring mnto execution the
surface-to-arr-missile that we have., 1
want him to assure us that if any Pakis-
tani aircraft 1s seen over the Indian terri-
tory our Forces will shoot them down
mercilessly, This is necessary. I want him
to give that assurance to this House.

SHRI JAGIIVAN RAM. I have
given the assurance to the House that
those 1n charge of the Defence of the
country hold the defence of the coun-
try as sacred as anybody else and they
will do all that is possible to safeguard
the sanctity and security of our nation
So far as these intrusions are concerned,
they were not over the airfield for 8
minutes. The entire time taken by them
from the point of intrusion into our
territory at the cease-fire line and their
exit out of our air space was 8§ minutes
They just passed over the field and did
not hover over the airport for 8 munutes.
So far as Defence system 1s concerned,
I had been satisfied with what the Chief
of the Army and the Air Staff have
explained to me that our Defence system,
both in air and on land, so far as that
sector of Jammu and Kashmir is con-
concerned, 15 quite secure and adequate
We will not be a state of normalcy,
if as suggested by my friend, Shri Mani,
we are 1n a stage of constant air alert.
T will implore the House that we are, in
this country, in the normal stage T do
not think that emergency has arisen to
that extent As I have aid, T mmplore
the House agam that 1t will give me the
indulgence of not stating everything.
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Only this may be assured to the House
that those in charge of the Defence of
the country are fully alive to thewr res-
ponsiblities and will take every measure
whenever called upon and everything
necessary will be done to protect the
interests of the country,

SHRI1 N. G. GORAY (Mahaiashtra) :
For the warm tribute that the Defence
Minister has paid to the Jawans of Mukii
Bahini and the assurance that he has
gven us about our preparedness [ give
him two cheers but not three. That
1s because, despite all he has said, the
fact remains that two of the Pakistan
Arr Force planes flew over our territory
and they could not be aterceptsd 1
would hke to know from him because
1 had the privilege of watching the arr
display only recently held in Delht and
I also had the privilege of visiting some
of the establishments i Bangalore, which
conveyed to me that these fighter planes
or whatever plane Pakistan send> do not
take more than half a minure or a
munute to hit the target and go away.
That 1s what we found when we saw the
air display that was arranged for our
benefit by the Defence Minister him-
self. When he said that it was not for
8 minutes that they were on the aero-
drome but they took only 8 nunutes
since they entered the territory till they
made their exit, 1t 1s what a fighter
plane 15 expected to do. The puots do
not get down on the aerodrome and
have their tea there Therefore 1 say
they will be as fast as that and the
question 1s whether we have the neces-
sary wherewithal to deal with that
fastness.

He said that our radar system is
perfect. If it 1s so, again 1 would like
to ask him whether 1t 1s not almost an
automatic action. As soon as it 1s
detected 1t 1s fed to the cannon or to
the anti-aircraft gun and it automatically
fires_ It is not a question of taking aim or
anything of that sort, Therefore, if, as
he said, on the Western frontier we are
in a constant state of air alert then I
would like to know how 1s it that these
planes could come, carry out their recon-
naissance and go back unchallenged’ He
says that we have told them that 1t is
thetr responsibility, of course 1t 1s their
responsibility. Tt 1s they who send the
planes; they need not be reminded that
1t 18 their responsibility if something hap-
pens, I would like to remind you here
that when the Sowviet terntory was being
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_reconnoitred by American planes, U-2
planes, they did not send warnings, they
shot down the plane. First the American
reaction was that 1t was not then plane
but when they produced the pilots and
the plane they had to admit that these
planes had flown over Russian territory.
This 1s something that we should do.
You need not tell the Parliament that
we are ready for defence. It 1s after you
made the statement that we are alert,
that our forces are ready to meet Paki-
stan, 1t 1s after Swaran Singhpj told us
when Mr, Rajnarain asked whether it
was a fact that one Gen. Akbar Khan
has been detained that the Government
knew much more than what Mr. Rajna-
Tain hnew—ot course you do—in spite
ot all that you ¢ould not prevent these
iwo planes from entering our territory.
This fact remamns and this 1s what 1s
agitating us, Ot course 1t 1s a very diffi-
cult thing. He says we should not ask
him to divulge information! we do not
want him to divulge any information but
the taste ot the pudding 1s i the eating.
If one plane had been shot down we
would not have asked this question; we
would have been more than satisfied.

But we see that they have come here
m broad daylight and therefore we are

entitled to know whether the assurance.

that the Defence Minister has gwen to
us that we are constantly on the alert,
that our defence forces are ready to meet
the Pakistani challenge, 15 really true and
1if not whether they have taken the neces-
sary steps to close the gaps that exst
in our defence system.

SHRI JAGJIVAN RAM: As I have
said, again I will repeat. Qur observation
system 1n that area 1s functioning 1in a
way that we can spot the aircraft intru-
ding our air space. We have the capacity
—as has been demonstrated in the past
and as will be demonstrated in the
future also—of shooting down hostile
planes trudmg our air space, We did
that in 1965: we did that in 1967 and
we can do that even today.

SHRI N. G. GORAY: Why did you
not shoot 1t down now?

SHRIT JAGJIVAN RAM: But as 1
have explained in my statement I cannot
divulge everything Otherwise I would
have convinced the House. 1 have said
in my statement. .

SHRI AKBAR ALI KHAN (Andhra
Pradesh) : You can take Shri Goray nto
confidence.
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SHRI JAGIIVAN RAM: 1 will take
any Member of the House into confi-
dence.

SHRI N. G. GORAY : 1t 1 just like
saying that my eyesight 15 very good but
1 am faltering at every step.

SHRI JAGIJIVAN RAM: I am not
faltering at any stage; the faltering may
be on the part of Mr. Goray. 1 am not
faltering at any stage, I am quite con-
fident and what I am saying I am saying
with the fullest confidence,

S UN ARE@W (IW WIW) : THY
TRGT F949 F F41 TI8 8 |

# [T TR
arg F: |

FH FAT TEET &
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i SSHET R ¢ IHH TR T A
AU AR Z | OH TER Fy AW AT FAT
TE & IHA A A & AT g1 e
#r g e a7 Fwar

Here 1s the national inteiest. 1t 15 the
common 1nterest, where is the question
of being angry with anybody? Whatever
Mr Goray 1s suggesting, he 1s suggesting
m the best interests of the nation and
where 15 the question of my losmng
temper with lum? There is nothing per-
sonal m this. The whole House has the
same 1nterest and if he at any time cri-
ticises me 1 will certainly interpret 1t as
being done 1n the interests of the nation.
I am imploring the House again and
agam, sometimes some handicap 1s there
1n convincing the House because in the
mterests of security which 1s dear to all
of us I cannot disclose everything, That
18 all that T have to say.

SHRI S.S. MARISWAMY ' (Tamul
Nadu) - It 1s very heartening to hear our
Defence Minister speaking with so much
of confidence and assuring us that they
are as much patriotic in this affair as we
are and that thev will take good care of
the country,

[Mr DrpUTY CHAIRMAN in the Charr)
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{Shri S. S. Mariswamy.]

But, Sir, it is obvious that our
military equipment in Srinagar has
failed not only to detect the Pakistani
aircraft, but also' to stop them. It is
obvious and this fact nobody can hide.
Now, Sir, after this has happened we
are getting alarming news and this
morning the news has come that on the
western side, at the Khem Karan sec-
tor, they are strengthening their position,
Also, Mr. Vajpayee. the leader of the
Jan Sangh, has come out with a
lengthy statement that they are ready
to attack us on the western sector. He
has given certain details which, I hope,
the Defence Minister would have gone
through. Now, Sir, after this has
happened 1 should like to know whe-
ther we have got the necessary equip-
ment at Srinagar airport. In any
modern warfare the first target is the
aerodrome. So, after this event I
should like to know whether our
Defence Department would take neces-
sary steps to see that the Srinagar
aerodrome is very well strengthened and
that there is no repetition of Pakistani
aircraft coming into or hovering over
Srinagar airport without being fired
upon by our A-A guns. I should like
to get the assurance from the Defence
Minister that necessary steps have been
taken by us at the Srinagar aerodrome.

SHRI JAGJIVAN RAM : 1 will repeat
what I have been saying that so far as
detection of the intrusion by Pakistani
aircraft is concerned, it was spotted by
our system. So far as interception and
shooting down is concerned, I have
already said that I would not like to go
into details.

S TRATIA @ F5 TAFT TG
& AR HAF AT 7@ T

SHRI JAGJIVAN RAM: I would
assure the House that all possible mea-
sures are being taken as are necessary
for the purpose.

SHRI S.S. MARISWAMY: What
about their strengthening the position in
the Khem Karan sector? Is it a fact?

SHRI JAGJIVAN RAM : Across the
border there have been exercises
by Pakistani troops. They are stren-
thening their bunkers, digging chan-
nels and taking all precautionary
measures for the defence of their

[RAJYA SABHA]
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country, That they are doing across
the border. Whatever is being done
across the border we take that nto
cognizance in our defence preparedness,

SHRI GODEY MURAHARI: Is it
only defensive or is it also offensive?
Are they taking defensive mearures or
are they making offensive measures and
warlike preparations? That is the ques-
tion.

SHRI JAGJIVAN RAM: As I have
said, across the border there are move-
ments and exercises by troops. They are
strengthening their bunkers. They are
digging channels and the hon. Member
can just see that all these are defensive
measures. Even if they are offensive I
can assure the House that we “4ve in a
position to meet any challenge that may
come from that side,

SHRI LAL K. ADVANI (Delhi):
Without firing a single shot Pakistan has
already burdened us with all the miiseries
of a war by sending seven million
refugees into India. It appears from the
press this morning that a shooting war
is round the corner because as has al-
ready been said this appears to be a
definite and conscious test to see how
prepared we are, how well prepared is
our own defence system particularly in
Srinagar. The hon, Minister has given
assurances to this House that India is
prepared, but the country is certainly
shocked that despite all the assurances
the Pakistani planes have been able to
enter 25 miles deep into Indian territory

and get away with impunity. It is
surprising and it seems there is no limit
to our tolerance and restraint and
patience. The Minister has just now

suggested as if we are deliberately res-
training ourselves from being provoked
by such air violations.

I would like to understand, first of all,
very clearly because I am sure that this
is not divulgence of any secrets as to
what exactly happened. The Minister
said that he has in the past shot down
Pakistani planes. We have shown that
capacity. Will he in the future shoot
down Pakistani planes and show that
capacity? But I would like to know what
actually happened on the 27st, that is
the day before yesterday, not in 1965,
not the future, but the day before yester-
day what happened. Was it a failure of
vigilance? Was it a failure of the radar

system? Was it a failure of interception,
| because my understanding is that though



137 Calling Attention

the plane was inside our territory for
eight minutes, we did not shoot it, we
had the intercepting capability or capa-
city of shooting down any intruding
plane within a couple of minutes, We
<an shoot it down. What happened?
Was 1t at the political level that we
decided not to shoot down these planes?
If this was a restraint exercised at the
political level T think the hon. Minister
himself 1s answerable to the nation Why
this happened? As Mr. Goiay pointed
out, Russia took the risk even of a
World War but did not allow the U2 plan
to fly over its territory. He shot it
down. And every honourable nation,
every self-respecting nation. every nation
that has regard and concern for its
national integrity and sovereignty can
have no option, can have no choice, but
to shoot down an intruding piane.

Sir, my question is first of all, about
this. Was it a failure of vigilance or was
it a failure of interception or was it a
, failure at the political level which is what
1 suspect? Secondly. T understand that
Pakistan has till now two types of Mirage
planes. One 1s their reconnaissance Mir-
age plane and the second is the fighter
bomber plane. And what kind of plane
is this? This 1s a reconnaissance plane
which is generally sent as a piecursor to
bombing operations, So that 1t was a
definite attempt, 1t was a real attempt at
bombing to take place a short while later.
This is my second question.

Lastly, Sir, what exactly prevented us
from taking action in this case because
as the hon. Minister himself has stated
the Bangla Desh 1ssue and the Bangla
Desh freedom fight would have been
greatly strengthened if we had taken
strong action op this particular sort of
intervention of Pakistan. This is my
third question.

SHRI JAGIIVAN RAM: Well, per-
haps, the hon. Member’s question would
not have been complete without raising
political issues, I may assure the House
that no politics was involved in that.

SHRI
politics?

LAL X. ADVANI: What

i FFEA TR/ FDOHTAT FRT |

sy A emeaten ¢ qifafzag iy
A5 Al W1 s 7 AT &Y
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i SNAGT TR 2 9F HYY FITAT
$HAT F foar adrar agr gar)

Wi w® wreAen {0 SifFlzEd
fefma & aw Fgar g, sidt A faory
Agr far, e wadde A frar ) wH
qiferfeas Adh st &

SHRI JAGJIVAN RAM * 1 am talk-
ing of the Government’s policy.

st qagh : A waaa g i wad-
#z 3 A argr fr ag gexd@re faar 919
SHRI JAGIIVAN RAM : I interpret

politics that way. I am not interrupting
his party politics. Do not misunder-

stand me
s URRTAOGN . %5 AN GHRAT
g fm Sudfiaa v o ww4T g

CEIN

sy SRR UH ¢ aga-aga A
| @ET-Egs AKAT | H(T wAA AT
7T

The point is this. As I have 1cpeatedly
said, it was detected by our men, by our
observation system. 1 will draw again
the attention of the hon. Members to
para 3 of my statement and they will
find the answer there.

And I may assure the hon’ble Mem-
ber that theie was no question of any
politics in that matter. As I have
already explained, as the activity of the
Mukti Fauj 1 increasing in Bangla
Desh. Pakistan 1s feeling more and more
unnerved. I may again inform the
House that we will not be pgovoked 1o
take any action on provocation. We
will take the action when we feel that

is necessary.

SHRI LAL K, ADVANI: And this
sort of approach is going to be
repeated. . .

MR. DEPUTY CHAIRMAN: Let
Us not express our own viewpoint, You
asked the question and he has replied

bt



139 Calling Attention

|« Frraw o fgFInEE Jaw
8§ & gA1 §I@ Ul T A 9T |
A FIEZAFATA Ag AE1 | AR AGHR
F arg w311 fEgar fafaaes #1 wfaaz
i HITH FZ ALY, FATT FFEW@WA F (-
#1Z1 w1 ®fAAT AT FT EHIT TATRAEA
fesfiga ar? zad S2nfEa sqT 3
g g, qaiared fedisa g

oy Ieawwafa : ag IFF F3 fear
2,08 Bz 912 WiFFEg g, fagd qanA
A AT A HA AT A TF. L

Why do you want all the details

now ?

SHRI BIJU PATNAIK
Sir, I cannot say that I am
with the answer of the Minister. It is
correct that he is within his right to
take the plea that he cannot give all the
information that is in the interest of
security. I am reminded ot 1963 and
1965 when 1 had something to do with
it. In 1963 the only secret information
that he did not have to divulge to the
whole world was that we were not
prepared in any sector. That is the
whole secret that the Armed Forces
had. In 1965 the Minister said that we
shot down some planes. May 1 remund
him that in 1965 the entire Air Force
base at Kalaikudi near Kharagpur was
bombed by the Pakistani Air Force
from Dacca and there was no protection
against it. In 1967 we shot down one
plane around Delhi. We had some
equipment, ground-to-air missile. But at

(Orissa) :
satisfied

other places there were something
]ikel 1,018 Pakistani intrusions into
India according to our own records.

Now this is a direct counterblast of
the Defence Minister’s statement made
earlier last week that we are fully
prepared to meet all attacks on our
territory. It is a fact, Now General
Yahya Khan gives a threat that if any
area in Pakistan is attacked he will
declare war. And our Minister says
that if he declares war we are prepared
to detend ourselves. It is because ot
that policy that two mirage fighter bom-
bers, not reconnaissance aircraft, enter-
ed into our territory showing the thumb
on the nose and going back. This is
our defence preparcdness agatnst the
the armed forces ot Pakistan.

[RAJYA SABHA]
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you ought to be ashamed of it, Mr.
Detence Minister, This is a clear
proot ot your tailure. The position

clearly 1s that the Minister of Detence

has no defence against this. If the
eatly warning radar had detected it,
automatically the locking system of

ground-to-air missiles, if they are there,

would connect with the aircraft. It is a
matter of exactly 30 seconds, not 8
minutes, any where in the valley of

Kashmir. Therefore, either we do not
have it or, as Mr. Advani put it, there
is no firm decision about all our frontiers
that as soon as the system connects
the aircraft automatic fire should open.
If there is no such decision, the Station
Commandant there will have to wait
for such a decision by which time the

damage would have been done. Now
Pakistan has proved that they can
pierce into our defences merrily. They

could have bombed the whole place in
a matter of half a minute at their will
and we here in Delhi would be
sitting . ..

SHRI GODEY MURAHARI : Suck-
ing our thumb.

SHRI1 BIJU PATNAIK : T would not
say “sucking our thumb”. In the inte-
rest of security I cannot give the answer.
I do not wish to take that privilege of
the Minister. 1 hope and pray that
during the last five years when our
Defence Budget has gone up galloping
high from Rs. 300 crores till the time
ot the Chinese invasion to Rs. 1,200

_crores or Rs. 1,400 croies now, we hope

the

that right through the system,
the

Northern border, the Western and
Eastern borders, are so spaced that it
covers the entire spectrum of the
Western tfront, the Northern front and
the Eastern front.

I will bring to your notice another
matter. If there is a war, it will not be
fighting on air alone. It will be fighting
on the ground and it will also have to
be fighting at the naval level. T would
like to remind him that in 1965 when
Pakistan attacked us, I was asked by
the then Prime Minister, Mr, Shastri,
to rush to Jakarta—my friend Mr.
Swaran Singh, who was then Foreign
Minister, wiil bear this out because he
arranged everything—to persuade
Sukarno not to send three submarines,
as just three days before my arrival
Chou En-Lai, Ayub Khan and Sukarno
had signed an agreement of mutual
I prevented that : I persuaded.
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him not to send it. We had no defence
i our ports at that time, no defence
at all.  Imagine the situation, 1f the
three submarines had bombed simul-
taneously Vizag, Madras and Cochin,
what would have been the position ?

MR, DEPUTY CHAIRMAN : Put
your question, please.

SHRI BIJU PATNAIK : I am bring-
ing all this to the attention of the
Defence Minister not m a disparaging
manner, because as he has himself cor-
rectly pointed out, this 1s a national
affair and we are all partners m this
job. But I would beg of him to per-
sonally look into all these things, per-
sonally supervise these things and assure
this House that all that is necessary has

been done But when he takes the
plea ct not being able to give all the
mformation, I must draw the line He

talke cf newspaper reports,

MR. DEPUTY CHAIRMAN : Please
put your question, Mr, Patnaikk. You
have already taken about seven minutes.

SHRI BIJU PATNAIK : Just one

minute. He has talked of newspaper
reporls to the effect that the freedom
fighters are nearly on the pomt of

conquest. I disbelieve these newspaper
stories. [ disbelieve A.LLR. which said
“Tika Khan 1s dead” and “Bangla
Bandhu 1s tree” Day after day All India
Radio said that Tika Khan was dead.
Now the same story ts being tepeated
that the Mukti Fauj in Bangla Desh is
on the powmnt of seizing all the territory.
I say, 1t 1s false No occupation army
of the category which Pakistan has put
in Bangla Desh will starve, It is the
masses who will starve. You have got
seven million pcople You wil have
another seven mullion starving people on
you. The army will not be disturbed.

MR. DEPUTY CHAIRMAN: Please
put your question.

SHRI BUU PATNAIK : Therefore,
I am saving that the Minister’s state-
ment on the basis of newspaper reports
that because the Bangla Desh Mukti
Fauj 1s nearly on the point of con-
ques*, Yahya Khan s jittery, 1s not cor-
rect Nowhere in the world during war
the occupation forces starve. It 1s the
people who starve. It 15 the people who
die. The masses die.  The occupation
forces only occupy because thev get
every morsel of food and comfort. The
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same thing is happening in Bangla Desh
It our defences are n this fashion, if
our political apparatus, the Government,
1s pttery to take initiative, I say, God
help this country.

SHRI JAGJIVAN RAM : Sir, I ap-
preciate my triend’s speech very much
because [ cannot claim that much of
adventure and hnowledge to my credit
as he can claim.

SHRI GODEY MURAHARI : That
1S correct.

1 p.M.

SHRI JAGJIVAN RAM : I cannot,
and therefore, he has given first-hand
information fiom first-hand knowledge
as to the happenings of the last War
and his crucial part in that. Well, I
accept 1it. But my handicap again is
that as he has recounted the submarines
and othe1 things, I cannot. That is my
handicap agamn. Agamn as he has
recounted from his personal knowledge,
1 do not have that liberty to do so. 1

can only assure the House that our
country 1s decidedly in a better posi-
tion than what it was in 1965. That

much I can sav, and I am sure Mr. Biju
Patnaik will concede that much What-
ever I have said about Bangla Desh is
not based merely on newspaper reports
but 1s based on some other sources.

SHRI SHEEL BHADRA YAJEE
(Bihar) : Correct.

SHRI JAGJIVAN RAM : And I may
assure the House that in certain res-
pects what 1s happening m Bangla Desh
1s more encouraging than what appears
in the newspapers. It 1s a known fact.
Mr Byu Patnaih has enunciated a
principle that when such revolutions
take place it 1 the people who suffer.
It 1s a very new principle, And 1 accept
that principle It 1s a very good princi-

ple  (Interruptron) Of course, it is
known. He has enunciated a new
principle I say that I know that
principle. . .

SHRI BIJU PATNAIK * The occupa-
tion force does not suffer; 1t is the
people who suffer. It 1s not a principle.
It 1s a fact of war.

SHRI JAGJIVAN RAM : It 18 a
fact of war, and 1t has been enunciated
m this House by Mr Biju Patnaik and
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[Shri Jagjivan Ram.]

I have said that I have noted that
principle. What is wrong in that? 1
may assure my honourable friend that
we will try to profit by all the sugges-
tions that he has made.

SHR1 K. CHANDRASEKHARAN
(Kerala) : Why are you apologetic
about it ?

SHRI BHUPESH GUPTA (West
Bengal) : It is customary some-
times that we do not face facts
in the House simply because secu-
rity and defence are involved. Now,
we must draw a line. I think there
should not be unnecessary hush-hush
about it. We know what is to be kept
secret and what can be said without
divulging before the House. It is also
customary for the Defence Minister of
any country in any situation in Parlia-
ment to make out a case as if everything
ig all right, that in future he shall be do-
ing better. [hese are all stock positions.
Now, in this particular case 1t has been
demonstrated by the Pakistani intrusion
that they are in a position to success-
tully probe into our air defences, they
are in a position to also ascertain the
quality of the vigilance exercised by our
defence force, and also they are in a
position, as they have shown, to overfly
our airport at a very low altitude, circle
around it and go away without having
the slightest interruption. I do not
know how. I am not a Defence Minis-
ter or any such thing. T am not a
‘General or an Air-Marshal. But 1 have
enough knowledge of history that if such
a thing happened in other countries in
a comparable situation, something more
would have happened, something more
would have been done by the Govern-
ment to the knowledge of the public.
Now, I should like to know whether
there has been a personal investigation
into this episode or incident by the
honourable Defence  Minister  and
whether the responsibility for the failure
on this score has been located. This is
very, very, important. If you do not tell
us here, tell us privately in a meeting.
But it is absolutely essential that the
Defence Minister must personally find
out as to why it happened, who is
responsible, where the
wrong. The lapse has to be very
frankly admitted. I would have appre-
ciated if Mr. Jagjivan Ram had got up
and said, “I admit there has been a seri-
ocus lapse”. Rhetoric is not the answer
for this kind of a thing. The lapse has t0
be admitted. Rhetoric may follow luter.

[RAJYA SABHA]
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SHRI BHUPESH GUPTA : 1 do not
think that Shri Jagjivan Ram has plan-
ned such things. He has not planned
intrusion. 1 think intrusion did take
place taking advantage of our lapses,
shortcomings, weakness or lack of vigi-
lance and all the rest of it. Therefore,
this thing has to be found out. That is
a very important aspect of the matter
and therefore I would demand a
thorough investigation by Shri Jagjivan
Ram personally into this matter with
such competent expert advice he may
require. It should be done in this
matter.

It is also an attempt to demoralise
some people. We may not be demora-

lised. 1t is certainly an attempt to
bolster up the sagging morale of the
occupation forces in Bangla Desh. It

is an announcement to the occupation
forces of Bangla Desh: “Do you
killing. We are here. We can pene-
trate into Kashmir; we can over-fly
their airports and come away”. This
political aspect has also to be taken
into account, More of such things are
coming.

Finally I should like to ask one ques-
tion. These fighters have come from
America. Kissinger goes there. After
that it takes place. It more or less coin-
cides with the announcement of
Mr. Nixon’s visit to Peking. All these
facts should be taken into account. It
is a kind of foot-note to Kissinger's
visit. These air jet fighters have written
a foot-note to Kissinger’s visit to Islama-
bad and also the announcement of the
proposed visit by Nixon to Peking. All
should be taken into
account. I think preparedness and vigi-
lance should be of a much greater order
and quality. I hope Shri Jagjivan Ram
who is always a very brave man will
really look into it with greater care and
give personal attention to it.

With all respect to the defence forces,
we do not always have much faith in
some of our officials. I do not want to
name them. You know that 1962,
1963 and 1965, Now also you feel that.
Therefore, I hope  Shri Jagjivan Ram
will have a little sympathy for people
like us sitting in the opposition far
away from the Defence Ministry. -
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SHRI JAGJIVAN RAM : As soon as
the news about intrusion of the Pakis-
tan aircraft into our air space came to
my notice, I got into touch with all the
officers concerned. Naturally we had
discussions with the Chiefs of Staff of
Army, of Air Force, Navy, etc. and all
people concerned. We have had two or
thiee meetings to go into the entire mat-
ter thoroughly and take measures as
were necessary. [ will again tell my
friend Shri Bhupesh Gupta and others
that defence preparedness gn our part is
a continuous process, New and modern
weapons have to be inducted, new train-
ing has to be given and new precau-
tionary measures and counter measures
have to be taken. These have to be
done continually. All these things are a
continuous process. I have noted the
suggestions made by my friend and we
will see what we can do to increase our
efficiency and preparedness.

SHRI M. N. KAUL (Nominated) : 1
want one clarification from the hon.
Defence Minister. There is one very
important sentence in his statement,
namely : “Our obligations to civilian
aircraft impose some limitations on us”,
I presume this means that our airforce
works under certain limitations. I do
not want to ask what those limitations
are. 1 want to know whether this ques-
tion of any limitations of our airforce
that operate today is investigated so
that those limitations are removed and
in future the air force is in a position
to act effectively.

SHRI JAGJIVAN RAM : That is
kept under constant review.

¢ W USRRES 9T, FourT &
BT gTeqr WA AR A g2 W@Har
qeaT g & ST 9FE@ ww ges way
W A3 R <E g, BT 37, HF 3 Ay
FT FTTT #f7 FOU {AR A 1962 T A
fear 21 ? Fow ¥aa A 7 A Far =
g7 717 aft 4 ? g0 ¥aa § F9 ady
Fel & gar uiw feady frdy arg 20
F7 T E A FCOT 7AA Fi Ay, afew off
IAFTFTATH 7 AT 10 HIFAT F7 KA
WA T A7 92 93 Fg v 09 9 % g,
g % A3 g fe<va &1 aarg zard dar
q¥ ¥T TH) & HIT AT FTHY KAl HI
gag #+ fzar & fx seewowrival w1
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ofi AAAAT R FF AT & AT
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F391 AFr =IgAT ) ;

SHRI JOACHIM ALVA (Nominat-
ed): This is a very serious matter,
Sir. Take the example of the British
who lought against the Germans, They

rose to victory against enormous diffi-
culties and talked openly about the

defence affairs in the House of
Commons.

What do you do with the present
Air Command in Kashmir ? Strengthen

it, or dismiss it or change it by another.
Will this be done?

Secondly, Sir, how far has the
Ministry of Defence taken advantage of
the great lessons of the small and big
countries, especially Vietnam ? In Viet-
nam, tiny, lovely girls are taking to
anti-aircraft guns and firing at American
planes from the underground trenches.
What a remarkable thing! Such a thing
has never happened in the world. The
Democratic Vietnam people showed
this film last week to many Members
of Parliament on the 20th anniversary
of the Geneva Agreement.

Almost at the end of the War, just
betme capitulation, under the weight of
Allied bombing, the Germans were able
to produce twelve thousand, seven hun-
dred and twenty-five fighters. And they

[23 JULY 1971]
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had only seven hundred and seventy-
one fighters in 1939, This has come
out from the valued book “inside the
Reich” bv Alfred Speer, who was
Hitler's Minister for War and who was
jailed for 20 vears by the Allies. He
turther stated a cardinal fact :

“If five fighters can be assigned to
each enemy aircraft, the bomber is
certainly to be shot down. At the
moment, each bomber shot down
costs us one of our fighter planes.”

We have great men; we have
machines. But are we delivering
goods ?

great
the

I also reiterate and emphatically
demand, what 1 have been demanding
for the last twenty years as a Member
of Padiament in the Lok Sabha and in
the Rajya Sabha, that we should have
an air force larger than any one of the
countries around us, Unless we reach
that goal, we shall always be in trouble,.

If we cannot have, we cannot save
our country. [ want to remind the
Minister that the Summit Conference
over which President Eisenhower and
Prime Minister XKhruschev set their
hearts in Paris was smashed up because
the Russians took the law into their
hands and smashed the U2 Plane and
brought down Powers. So there are
political considertions and many other
considerations, but T want to ask him—
there is no security involved—whether
we are going to increase our fighters
in the manner that Germany did right
under the plea when they were helpless,

SHRI JAGJIVAN RAM: 1 can
assure the Member that we are increa-
sing our Air Force in reality and as
compared to before, we have added to
it and it is our constant endeavour to
increase the strength and efficiency of
the Air Force.

KUMARI SHANTA  VASISHT
(Delhi) : I want the Minister to tell
whether our planes have also strayed
into Pakistant territory. I ask because
then the supersonic planes are fiying,
which we are doing, they go 50 or
100 miles awayv and it is very difficult
to say whether deliberately or calcula-
tedly they go into some foreign terri-
tory. It is one thing to go to Russia or
some other place but when they are
flying, it is a well-known practice and
a well-known thing that when a plane
is flying at a high height, it does stray
into foreign territory within one or two
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minutes, Secondly, I would like to
remund that in the last 1967 trouble, in
the Srinagar area the planes were
coming and reconnaissance was going
on and so also in the Rajasthan area
and the area was very much unprotec-
ted. At that time the Governor in
Kashmir, who is now our present Minis-
ter for Aviation, was deeply worried
about it and exercised over it that
though he was there as the Governor
of Jammu and Kashmir but the valley
and the whole area was very much un-
protected and he complained to the
Government of India and the Prime
Minister also and he was very much
worried about the matter. 1 do not
know whether the situation has improv-
ed considerably and I would emphasise
this, whether it has considerably im-
proved in the valley and in the other
areas like Rajasthan and so on. Thirdly,
Y have been wondering why our triend,
Shri Jagjivan Ram said ‘the imperialists’
who are functioning in Bangla Desh. 1
think Bangla Desh is still a part of the
territory of Pakistan, it has always been
a part of it and 1 think 1t is not very
very nice to say this is an imperialist
army that is fighting in Bangla Desh.
‘We may condemn the atrocities and
their action and the suppression of
democracy the people. 1 do not believe
in war mongering. I do not want the
people to be provoked into saying things
either in this country or in Pakistan.
Therefore 1t may not be your view but
it is my view, Therefore everybody is
entitled to his or her views but how far
we are being very nice and proper in
calling them jmperialists ?

SHRI JAGIIVAN RAM : To the first
guestion, I do not think it will be dis-
creet to give any answer. As regards
the subsequent questions we have taken
precautionary measures and on the land
and in the air we have in existence the
necessary anti-measures in the areas
which the Member has referred to. As
regards Bangla Desh, I would not hke
to enter into that controversy.

SHRI GODEY MURAHARI : I want
only a straight answer to one query. In
case any Pakistani plane comes in
again 1 want to know whether the
Minister is prepared to give an assu-
rance to this House that orders have
been given to shoot it down.

SHRI JAGIIVAN RAM: Well, Sir, I
<an give this assurance.

[RAJYA SABHA]
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SHRI KRISHAN KANT (Haryana):
1 know the hon, Minister is very vigilant
and he would certainly have taken
action. In view of what he has said
about protection, Air Force and all that,
may I know after Mr. Kissinger’s visit
what was the assessment of the Govern-
ment of India, whether Pakistan Govern-
ment has got all the assurance from
America and China and Pakistan is
preparing for war with India in the
immediate future or in the near future ?
What is the Government’s assessment ?

SHRI JAGJIVAN RAM : How do
you expect me to answer this, Sir ?

MR. DEPUTY CHAIRMAN : It is
for you to decide.

SHRI KRISHAN KANT: It is a
very simple question I asked.

SHRI JAGJIVAN RAM : I can only

repeat that we have danger across our
border from Pakistan and China and
we have to be in a continuous state of
preparedness on all our borders.

PAPERS LAID ON THE TABLE

I. ANNUAL REPORT AND ACCOUNTS
(1969-70) oF THE MINING ALLIED
MACHINERY CORPORATION LIMITED,
DURGAPUR AND RELATED PAPERS

I. ANNUAL REPORT AND (ACCOUNTS
(1969-70) oF THE TRIVENI STRUC-
TURALS LIMITED, NAINI, ALLAHA-
BAD AND RELATED PAPERS

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND

MINES/ ziqig T @iw axag § 99
w5t (SHRI SHAH NAWAZ KHAN) :

I beg to lay on the Table, under sub sec-
tion (1) of section 619A of the Com-

panies Act, 1956, a copy each of the
following papers (in English and
Hindi) :

I

(i) Fifth Annual Report and Ac-
counts of the Mining and Allied
Machinery  Corporation Limited,
Durgapur, for the year 1969-70, to-
gether with the Auditors’ Report on
the Accounts and the Comments of
the Comptroller and Auditor-General
of India thereon.



